IN THE HIGH COURT OF ORISSA,
CUTTACK

CC Applications Notified for submission of
court fees.

Date : 24.06.2024

' I

| Court Fee
Applicant |Specificatio

n

INOT READY CASES

Document in
1 [27675/2021 |15.09.2021 |BLAPL/3768/2021  |N MOHARANA |- court . 12024-
fee to be 06-24
paid.
2024-
2 3299/2022 108.02.2022 |WP(C)/14648/2020 S K BEHERA |[3.00,3*3 06-24
2024-
3 4270/2022 (11.02.2022 |WP(C)/32867/2021 P.K.RATH 5.00,5*3 06-24
2024-
4 11679/2022 108.03.2022 |CRLA/312/2021 S K BEHERA |5.00,3*5 06-24
2024~
5 11697/2022 108.03.2022 |CRLA/126/2021 S K BEHERA |6.00,3*6 06-24
Document in
DMS. court 2024-
6 15738/2022 21.03.2022 WP (C)/6175/2004 I.PANDA fee to be 06-24
paid.
2024~
7 18622/2022 |130.03.2022 WP (C)/32867/2021 B.K.PATI 5.00,5*3 06-24
2024~
8 28731/2022 |29.04.2022 |CRLA/746/2021 S K BEHERA |6.00,3*6 06-24
2024~
9 28747/2022 129.04.2022 |CRLA/676/2021 S K BEHERA (10.00,3*10 06-24
2024-
10 |28817/2022 129.04.2022 |WP(C)/12831/2021 S BARIK 5.00,5*3 06-24
2024-
11 |33830/2022 |16.05.2022 |[WP(C)/17110/2018 S K BEHERA |5.00,5*3 06-24
2024-
12 |33832/2022 |16.05.2022 |[WP(C)/17111/2018 S K BEHERA |5.00,5*3 06-24
2024~
13 |41853/2022 |21.06.2022 |WP(C)/33950/2021 S K BEHERA (4.00,3*4 06-24
2024~
14 |65285/2022 |117.08.2022 |[WP(C)/37703/2021 |A K SAA 3.00,3*3 06-24
2024~
15 |66388/2022 (23.08.2022 |[WP(C)/5207/2022 S K BEHERA (4.00,3*4 06-24




16

67431/2022

25.

08

.2022

WP (C) /16563/2007

BEHERA

3.00,3*3

2024-

06-24

2024-

17 |70290/2022 [30.08.2022 [WP(C)/15355/2016 |S K BEHERA |3.00,3*3 o

2024-

18 |70324/2022 [30.08.2022 |WPC (OAC)/25/2016 |S K BEHERA |4.00,3*4 o

19 |70326/2022 |30.08.2022 fPC(OAC)/3365/201 S K BEHERA |4.00,3*4 e

20 [70327/2022 30.08.2022 |3 C OBV /33667201 s g mrpmea 11,00, 3%4 P

21 [70341/2022 30.08.2022 |§°C(ORCV/3T60/201 g g mrpmpa 11,00, 374 P

2024-

22 |73363/2022 08.09.2022 |WEC (OA)/907/2015 |S K BEHERA |6.00,3%6 o

23 |75686/2022 |13.09.2022 |"CC(ORC)/1983/201 Iy pp 3.00,3%3 2024~

5 06-24

24 [75841/2022 [14.09.2022 |W(C)/5754/2013 |5 FMANGERR4g g9 4ox3 12024

H.B. 2024-

*

25 75938/2022 14.09.2022 |MATA/75/2016 R 37.00,3+37 (20207

2024-

26 |78856/2022 20.09.2022 |WP(C)/22775/2015 |S K BEHERA |5.00,5%3 e

2024-

27 |78864/2022 20.09.2022 |WP(C)/5363/2019 |S K BEHERA |5.00,5%3 e

2024-

28 |78866/2022 20.09.2022 |WP(C)/3866/2019 |S K BEHERA |7.00,7*3 o

SARADA . 2024~

29 |79291/2022 [21.09.2022 |WP(C) /26455/2019 | >har 4.00,3%4 o

2024-

30 [81249/2022 (23.09.2022 |WP(C)/32891/2021 |B DAS 4.00,3%4 P

2024-

31 [81293/2022 [23.09.2022 |WEC (OA)/1827/2017 |B DAS 2.00,2%3 S

2024-

32 [81582/2022 [24.09.2022 WP (C)/19550/2011 |B D BISWAL [10.00,10%3 20277

33 181593/2022 [24.09.2022 |57 0 (ORCV/3I3L/200 gy yomanty (8. 00, 348 P

SANJAY 024

34 [85427/2022 |30.09.2022 |WP(C)/31069/2020 |KUMAR 3.00,3%3 oy
BEHERA

WEC (0AC) /1202/201 |S R . 2024-

35 [88393/2022 [12.10.2022 | imranarx |4-00s3%4 o

BISHNU CH 2024-

*

36 88610/2022 [13.10.2022 [WP(C)/16812/2012 [ 10 15.00,15%3  |20°7

SANJAY KU « 2024-

37 88670/2022 [13.10.2022 [WP(C)/21153/2022 | ooroh! 3.00,3%3 oy

SANJAY . 2024~

38 [88672/2022 [13.10.2022 (WP (C)/21156/2022 | 2hh 3.00,3%3 S




BEHERA

SANJAY 2024~

39 [88673/2022 |13.10.2022 |WP(C)/21197/2022 |KUMAR 3.00,3%3 e
BEHERA

2024-

40 [88905/2022 |13.10.2022 |WP(C)/12870/2016 |S K BEHERA |4.00,3%4 o

41 [89725/2022 [14.10.2022 [RUWPET(RPC)/50/20 1oy vopanty [2.00,2%3 2024~

19 06-24

12 [89726/2022 [14.10.2022 [RUWPET(RPC)/50/20 1oy vopanty [2.00,2%3 2024~

19 06-24

SANJAY 2024~

43 [89787/2022 |14.10.2022 |WP(C)/2624/2016  |KUMAR 3.00,3%3 .y
BEHERA

2024-

44 [91039/2022 |18.10.2022 |CMP/1578/2017 B K DAS 4.00,3%4 s

2024-

45 [91043/2022 |18.10.2022 |CMP/1659/2017 B K DAS 4.00,3%4 e

46 |91245/2022 [19.10.2022 |"EC(ORC) /13997201 Iy by 3.00,3%3 2024~

0 06-24

2024-

47 [93980/2022 |27.10.2022 |WP(C)/3278/2022  |L.ACHARI  |4.00,3%4 O

Document in
D.K. DMS. court 2024~
48 [94458/2022 (27.10.2022 [WP(C)/19567/2015 | %: o ST o
paid.

2024-

49 [95179/2022 [29.10.2022 |WP(C)/11916/2008 |P C DAS 8.00,3%8 e

2024-

50 [96509/2022 |02.11.2022 |WEC (OAC)/580/2015 |S K BEHERA |7.00,3%7 S

51 196515/2022 (02.11.2022 |37 (ORCV/3573/208 s ¢ ppumra 900, 349 P

52 |97088/2022 03.11.2022 |3 0 (ORFENIZL/200 s wouapana .00, 374 P

53 197820/2022 04.11.2022 |g-C (ORCV/2993/200 Iy ppuppa (82.00,82%3 20227

sa 1048187202155 11 2022 [WeC(0AC) /794/2016 [P K ROUTRAY |4.00,3%4 P

55 [105059/202 [, o WBC(0AC) /4707/201 [ po 4 0o sua 2024-

2 6 06-24

s¢ [105060/202 [, WEC(0AC) /4706/201 [ po 4 0o sua 2024-

2 6 06-24

57 [10°193/202 15311 2022 wec (0AC) /961/2016 [k SAHOO 3.00,3%3 P

sg [106457/202 [, 0 WEC(OAC) /2862/201 [ po 10 Sy 2024-

2 2 06-24

59 |106%64/202 155 11 2022 [Wp(C)/30483/2022 |s K BEHERA |5.00,3*5 P




60 206466/202 25.11.2022 |WP(C)/30487/2022 S K BEHERA |5.00,3*5 Sg%g;

6l 206467/202 25.11.2022 |WP(C)/30485/2022 S K BEHERA |5.00,5*3 ég%g;

62 209874/202 01.12.2022 |WPC(OA)/1589/2018 |S K BEHERA |4.00,3*4 gg%g;

63 210544/202 03.12.2022 |WPC(OAC)/564/2015 |S K BEHERA |7.00,7*3 gg%g;

64 110546/202 03.12.2022 WPC (OAC) /1535/201 S K BEHERA (17.00,17*3 2024~

2 7 06-24

65 ;10952/202 05.12.2022 |WPC(OA)/1818/1993 |J K MOHANTY |7.00,7*3 Sg%g;

66 110972/202 05.12.2022 WPC (OAC) /1182/201 S K BEHERA |4.00,3%4 2024-

2 6 06-24

67 110973/202 05.12.2022 WPC (OAC) /1836/201 S K BEHERA |4.00,3%4 2024-

2 6 06-24

68 ;10974/202 05.12.2022 |WPC(OAC)/74/2018 S K BEHERA (4.00,3*4 32%3;

69 ;12631/202 08.12.2022 |WP(C)/26173/2022 S K BEHERA |6.00,6*3 ég%g;

70 ;13457/202 09.12.2022 |WP(C)/23578/2022 S K BEHERA |7.00,7*3 ég%g;

71 ;13817/202 12.12.2022 |AHO/92/2001 P K BEHERA (12.00,3*12 32%3;

2024-

72 |1473/2023 |05.01.2023 |WP(C)/13674/2018 S S BISWAL |6.00,6*3 06-24
Document in

DMS. court 2024-

73 126896/2023 |04.03.2023 |WP(C)/22249/2013 |N.C.SINHA fee to be 06-24

paid.

M/S R.K . 2024~

74 |34833/2023(24.03.2023 |WPC(OA)/5/2017 BISOI 3.00,3*3 06-24

2024-

75 156285/2023 |16.05.2023 |WPC(OAPC)/2/2016 |A K DASH 4.00,3*%4 06-24

2024-

76 (62663/2023 (22.06.2023 |WP(C)/15116/2022 S BEHERA 5.00,5*3 06-24

2024-

77 163710/2023 |24.06.2023 |WP(C)/23350/2022 S K BEHERA |5.00,5*3 06-24

2024-

78 |73/2024 02.01.2024 |CRLMC/3400/2023 S BARIK 3.00,3*3 06-24

document in 2024-

79 |12807/2024 /09.02.2024 |ABLAPL/11932/2020 |J PRADHAN DMS.court fee 06-24
to be paid.

2024-

80 |13484/2024 112.02.2024 |BLAPL/12872/2023 D P PANI 3.00,3*3 06-24

Document in 2024-

81 |13541/2024 |12.02.2024 |CRLMP/242/2015 T DASH DMS. court 06-24

fee to be




paid.

82 |15146/2024 |16.02.2024 |ABLAPL/14959/2023 |P K MOHANTY |2.00,3*2 égfg;
Document in
83 [19279/2024 [28.02.2024 |0JC/893/2002 s BIswar  |DMS. court 2024~
fee to be 06-24
paid.
2024-
84 |36133/2024 /19.04.2024 |CONTC/1671/2022 T K NAYAK 3.00,3*3 06-24
2024-
85 |42523/2024 |07.05.2024 [WP(C)/17067/2023 |U KUMAR 183.00,183*3 06-24
AMULYA . 2024-
86 |44736/2024 114.05.2024 |CRLA/181/2011 MOHANTY 3.00,3*3 06-24
2024-
87 147878/2024 |20.05.2024 |WP(C)/2846/2009 S C MAKUP 5.00,5*3 06-24
2.00,3*%2 2024
88 |50545/2024 |30.05.2024 |ABLAPL/9438/2015 |R. K. BARIK |document in 06-24
dms.
2.00,3*%2 2024
89 |50546/2024 |30.05.2024 |ABLAPL/9437/2015 R. K. BARIK |document in 06-24
dms.
B.N 2024-
*
90 |50658/2024 |30.05.2024 |RSA/127/2014 MOHAPATRA 2.00,3*%2 06-24
2024-
91 |50980/2024 |04.06.2024 |SA/198/1997 P.K PAL 3.00,3*3 06-24
2024-
92 |51132/2024 |06.06.2024 |[WP(C)/19780/2021 S.MISHRA 4.00,3*4 06-24
2024-
93 |51162/2024 |06.06.2024 |BLAPL/14395/2023 P. K. DASH (2.00,3*2 06-24
GIRISH KU. N 2024-
94 |51794/2024 119.06.2024 |WP(C)/14053/2024 SUNDARAY 5.00,3*5 06-24
document in
PRAFULLA 2024~
95 |52200/2024 |20.06.2024 |WP(C)/1315/2009 CH. MOHANTY DMS.courF fee 06-24
to be paid.
document in 2024
96 |52203/2024 |120.06.2024 |WP(C)/20309/2012 |A K PARIDA |[DMS.court fee 06-24
to be paid.
4.00,3*4 2024
97 1|52322/2024 120.06.2024 |0JC/7818/2000 R.K BARIK document in 06-24
dms.
document in
98 [52324/2024 |20.06.2024 |0JC/8789/2001 PITABAS DMS.court fee 2024~
NAYAK ) 06-24
to be paid.
document in 2024
99 |52326/2024 120.06.2024 |0JC/3685/2000 B.N MUDULI |DMS.court fee 06-24
to be paid.
document in 2024-
100 |52329/2024 |20.06.2024 |ABLAPL/17126/2018 |TAPAN SWAIN DMS.court fee 06-24

to be paid.




document in
JYOTI 2024-
101 |52484/2024 |21.06.2024 |WP(C)/12664/2008 PRAKASH KAR DMS.courF fee 06-24
to be paid.
2024-
102 |52708/2024 |21.06.2024 |[WP(C)/30131/2021 N.K ROUT 6.00,3*6 06-24
document in 2024
10352713/2024 |21.06.2024 |FA/35/1999 L.ACHARI DMS.court fee |/~ ,
to be paid.
PRASANJIT 239.00,3*239 |2024-
104 |52766/2024 |21.06.2024 |COPET/22/2004 BEHERA sent to xerox 06-24
READY CASES
11.00,3*11 5024-
105 |51606/2024 /19.06.2024 |0JC/12419/2000 S.S BISWAL |document in 06-24
dms.
27.00,3*%27
TAPAN KU. ) 2024-
106 /51831/2024 /119.06.2024 |WP(C)/8477/2005 NAYAK document in 06-24
dms.
10.00,3*10 2024-
107 |52204/2024 |20.06.2024 |RSA/108/2023 CHHABI RANA SENT TO XEROX |06-24
SAHADEV 4.00,3*4 sent (2024-
108 |52320/2024 |20.06.2024 |CRLMC/406/2024 BISWAL fo XErox 06-24
3.00,3*3 2024-
109152490/2024 |21.06.2024 |0JC/351/1994 T.K MOHANTY |document in 06-24
dms.
3.00,3*3 2024-
110 (52749/2024 |21.06.2024 |WP(C)/1645/2003 R.K.SAHOO document in 06-24
dms.
3.00,3*3 2024
111 |52755/2024 |21.06.2024 |WP(C)/1645/2003 R.K.SAHOO document in 06-24
dms.
3.00,3*3 2024
112 |52756/2024 |21.06.2024 |WP(C)/1645/2003 R.K.SAHOO document in 06-24
dms.
* —
1131/52842/2024 |24.06.2024 |CRLMC/3186/2019 R KUMAR 35.00,3735 2024
sent to xerox [06-24

NIC




